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FLAT. 1133(3T).— Fea (T TLaATE, T TSHE AT HTT 1956 (1956 1 48) (58 =7H =76 72T
Ih ATATHAH FZT AT 2) T 1T 3F 0l ST-GTT (1) BT T& AHAT T TART FId g, Tg THTATT 2l ST
& 7T 6 IEET 75T & T S5 7 Greenfield Highway & .51, 41.75 & f.#1.60.65 (T2-T741, T ¥e-
) T % J-GUE & FAIT (AETH0/TEE ey Aigd 2-AA/4-I7 FT T ATTR), AL, TaweT T
TATAT & A TS 6 0 a8 7 sraterd g e dferg auie S sqgEr § &3 @ g, vEr i &1
ST T o SO ST T AT FLAT 2 |

Fr¢ oft =afcr, ST 3<% 9 & RRaeg 8, 5 sfafaam £ amr 37 f s7-am7 (1) F oefi= =i
TSI o 7T UHT IH o ITANET 92 TSI H TH ATEEAT & TR Sl A & ShHE & & Fia< st
AT T T TR |

U STce ST JeH TTEERT, AT qgeiaary, T & fofed &7 § J&qq H ST i 394
IR AT TR TR STOT 3 Feqw TRty Srafxyshat il ST =9 § 77 fret fAferss T g

1554 GI/2026 (1)
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T ST T STEEY ST ST VRt A=At 6 qAaTs o TETq a7 UHT 32 S+ 7 o T, I Fre 2, o
TETH YIS ATA9TF THE, AT G AT AT STAIAT 1 SFTHATT T T AT STATATT HL FHT |

I sAferfera it e 3 it IT-4TRT (2) F 7ef werw wrfersTe grer At A e of sraer sifaw

T |

TH STTERAAT o AT AT ATAT I 6 T@T AT A AT TEH TR 6 Ih FIATAT H ITASE
2 Sl 3 [Raas SARRAT T MLreAT foham ST aaat 3 |

ALEA

SE T ST & T et § Greenfield Highway # .41, 41.75 & f3.51.60.65 & o0 etsie & ST AT
HYAHAT T d SET =T Aigd S{H &7 "@ferd fFewor

TS T ATH: ISHET IESEICIEHE

EALED qaeTo gedT AT IER || A A THQ | G FT aaw I FT AR

T (T ) (@)

1 2 3 4 5 6

AT AT ATH: T
UEEIEILHEICIE IR
1 118/1783 REL CRACEA] 0.06676 (TFY ) 0.0270174
2 151 IGELl Ma-1 0.13418 (TFY) 0.0543019
3 201/1509 IEEL ava-1 0.38 (U= ) 0.1537839
4 210/1694 IEEL ava-1 0.249997 (T#Y ) 0.1011724
Tie T AT GAITST
5 30 BEil ava-1 0.015028 (T#¥ ) 0.0060817
6 32/931 IGELl -1 0.015 (TFY) 0.0060704
7 48 BEil 9vE-3 0.003163 (T#¥ ) 0.00128
8 51 BEil ava-1 0.058085 (T#¥ ) 0.0235067
9 52 IGELl -1 0.004003 (uw¥) 0.00162
10 64 GECARA} TEdT 0.104759 (U7 ) 0.0423954
11 65 IGELl T 0.000153 (TwY) 0.0000619
T T ATH: THRT
12 1000 IGELl -2 0.029165 (U7 ) 0.0118029
13 1007 IBELl -2 0.005587 (Tw¥) 0.002261
14 1008 BREil CRAEEd] 0.002738 (7Y ) 0.0011081
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15 1009 CRAEEdl 0.002659 (TF ) 0.0010761
16 1010 9RE-2 0.001055 (T ) 0.000427
17 1011 9RE-2 0.004907 (T ) 0.0019858
18 1011/5337 IRE-2 0.007924 (TF ) 0.0032068
19 1014 9IRE-2 0.007564 (TF ) 0.0030611
20 1125 9RE-2 0.07103 (737 ) 0.0287455
21 1126 9RE-2 0.0083 (T%7 ) 0.003359
22 1127 9RE-2 0.279281 (%7 ) 0.1130235
23 1129 IRE-2 0.169792 (TF ) 0.0687139
24 1130 IRE-2 0.111216 (T%7 ) 0.0450085
25 1131 9RE-2 0.426464 (%7 ) 0.1725876
26 1136 IRE-2 0.147964 (%7 ) 0.0598802
27 1138 9RE-2 0.009071 (T ) 0.003671
28 1139 IRE-2 0.034986 (T%7 ) 0.0141586
29 1140 IRE-2 0.026615 (T%7 ) 0.0107709
30 1141 IRE-2 0.013865 (T ) 0.0056111
31 1142 IRE-2 0.00107 (77 ) 0.000433
32 1143 9RE-2 0.145785 (TF ) 0.0589984
33 1144 IRE-2 0.050128 (T%7 ) 0.0202865
34 1153 IRE-2 0.109202 (T%7 ) 0.0441934
35 1154 9RE-2 0.053111 (%7 ) 0.0214937
36 1155 IRE-2 0.04149 (TF7 ) 0.0167908
37 1157 9RE-2 0.016649 (TF ) 0.0067378
38 1262 s 0.007331 (%7 ) 0.0029668
39 1277 SE 0.003909 (T%7 ) 0.001582
40 1281 T 0.113442 (TF7 ) 0.0459094
41 1284 GRAEEdl 0.016795 (T# ) 0.0067968
42 1285 CRAEEd) 0.051732 (T# ) 0.0209357
43 1305 RIEEG) 0.00018 (T%7 ) 0.0000728
44 1306 T 0.000121 (%7 ) 0.0000490
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45 1316 EEL TETTA-2 0.002664 (TFY ) 0.0010781
46 1318 GREAER] T 0.071413 (T#¥ ) 0.0289005
47 1322 BEL IvE-1 0.02722 (7% ) 0.0110158
48 1323 BELI -1 0.013163 (T#¥ ) 0.005327
49 1327 BEL TTTTIT-2 0.071483 (T#¥ ) 0.0289288
50 1328 EEL Iva-1 0.016249 (T#¥ ) 0.0065759
51 1418 GREAER] T 0.027186 (T#¥ ) 0.011002
52 1419 EEL va-1 0.00996 (TF¥ ) 0.0040308
53 1419/5355 IGEl T 0.020855 (T=¥ ) 0.0084399
54 1420 BELI avE-1 0.069194 (T=¥ ) 0.0280024
55 1421 BEL I7E-1 0.018517 (T=¥ ) 0.0074937
56 3784 BELI 9I¥T-2 0.016778 (T#¥ ) 0.00679
57 3794 EEL 972 0.128495 (T#¥ ) 0.0520012
58 3881 BELI 9I¥T-2 0.365587 (T#¥ ) 0.147951
59 3882 BELI I¥E-2 0.154828 (T#¥ ) 0.062658
60 3883 EEL 972 0.266039 (TF¥ ) 0.1076645
61 3893 GREARA] I¥E-2 0.004418 (T#¥ ) 0.0017879
62 3901 BELI I¥T-2 0.0131 (T#) 0.0053015
63 3923 BEL 9I¥T-2 0.069219 (T=¥ ) 0.0280126
64 3926 BEL 9I¥T-2 0.077821 (T=¥ ) 0.0314937
65 3927 BELI I¥T-2 0.099209 (T#¥ ) 0.0401493
66 3928 BEL 9I¥T-2 0.137396 (T=¥ ) 0.0556034
67 3929 IGEl IE-2 0.042246 (T=T ) 0.0170967
68 3933 BEL 9I¥T-2 0.00895 (T=¥ ) 0.003622
69 3934 BEL 9I¥T-2 0.171609 (T=¥ ) 0.0694492
70 3935 GREARA] I¥T-2 0.350499 (T#¥ ) 0.141845
71 3937 BEL 9I¥T-2 0.348377 (T=¥ ) 0.1409862
72 3938 BEL I¥T-2 0.23108 (T#¥ ) 0.0935168
73 3973 IREL 9I¥T-2 0.024833 (TFY ) 0.0100498
74 3975 BEL I¥T-2 0.015397 (T#¥ ) 0.0062311
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75 3976 972 0.038908 (T#¥ ) 0.0157459
76 3977 ERACAAI 0.022728 (T#¥ ) 0.0091979
77 3978 ERACEA] 0.019165 (T#¥ ) 0.007756
78 3979 I¥T-2 0.02238 (T#¥ ) 0.0090571
79 3980 ERACAAl 0.02641 (T ) 0.010688
80 3982 ERAEEAl 0.051277 (T=% ) 0.0207515
81 3983 -1 0.03549 (T#¥ ) 0.0143626
82 3990 I¥T-2 0.282016 (T#¥ ) 0.1141303
83 3991 9¥T-2 0.084762 (T#¥ ) 0.0343027
84 4099 I¥E-2 0.033432 (T#¥ ) 0.0135298
85 4101 9I¥E-2 0.035147 (T=¥ ) 0.0142238
86 4103 9I¥T-2 0.059548 (T#¥ ) 0.0240988
87 4104 9I¥E-2 0.083281 (T#¥ ) 0.0337034
88 4105 ERACRAl 0.000259 (T#7 ) 0.0001048
89 4106 I¥E-2 0.00656 (T#¥ ) 0.0026548
90 4107 972 0.07532 (T#¥ ) 0.0304816
91 4108 I¥E-2 0.012847 (T#¥ ) 0.0051991
92 4109 I¥T-2 0.017089 (T#¥ ) 0.0069158
93 4110 ERAERN 0.029093 (T=¥ ) 0.0117738
94 4111 ERAERN 0.032646 (77 ) 0.0132117
95 4112 ERACAA] 0.035661 (TF¥ ) 0.0144318
96 4113 9I¥T-2 0.076034 (T=¥ ) 0.0307705
97 4123 I¥T-2 0.001606 (TF¥ ) 0.0006499
08 4336 9I¥T-2 0.084433 (T#¥ ) 0.0341696
99 993 9I¥T-2 0.045923 (T=¥ ) 0.0185848
UEEIKIEHCET

100 1047 vE-1 0.151097 (T=¥ ) 0.0611481
101 1048 I¥T-2 0.039204 (T#¥ ) 0.0158656
102 1049 9I¥T-2 0.165179 (T=¥ ) 0.066847
103 1050 TTHT Tt 0.028246 (T=¥ ) 0.011431
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104  |1053 fAsfr I7E-2 0.492345 (TF7 ) 0.1992493
105  ||1054 fasfr 9RE-2 0.000801 (T ) 0.0003242
106 ||1055 fasfr I7E-2 0.329854 (TF7 ) 0.1334901
107 |[1057 fasfr IRE-2 0.063487 (TF ) 0.0256928
108 ||1060 fasfr 9IRE-2 0.013909 (T ) 0.0056289
109  ||1065 fasfr I7E-2 0.02041 (T ) 0.0082598
110 ||1066 fasfr 9RE-2 0.02593 (T%7 ) 0.0104937
111 1067 fosfr 92 0.202048 (T ) 0.0817677
112 |[1068 fasfr IRE-2 0.09492 (T%7 ) 0.0384136
113 ||1069 fasfr 9RE-2 0.00983 (%7 ) 0.0039781
114 |[1272 fosfr TAAT-2 0.032073 (TF7 ) 0.0129798
115 |[1275 fasfr TAAT-2 0.006412 (T ) 0.0025949
116 ||1290 fasfr TAA-2 0.38533 (T ) 0.1559409
117 ||1291 fasfr TAAT-2 0.442683 (TF7 ) 0.1791514
118 |[1292 fasfr TAAT-2 0.176172 (TF7 ) 0.0712958
119 |[1293 fosfr TAAT-2 0.048621 (TF7 ) 0.0196767
120 |[1294 fasfr TAAT-2 0.049466 (TF ) 0.0200186
121 1295 fosfr TAA-2 0.24701 (T ) 0.0999636
122 |[1296 fosfr TAAT-2 0.039755 (T ) 0.0160886
123 |[1297 fosfr TAAT-2 0.017198 (T ) 0.0069599
124 |[1298 fosfr TAA-2 0.005957 (T ) 0.0024108
125  |[1299 fosfr TAAT-2 0.239847 (T ) 0.0970648
126 ||1300 fasfr TAA-2 0.00042 (T ) 0.00017
127 |[1307 fosfr TAAT-2 0.069998 (T ) 0.0283278
128 ||1308 fosfr TAAT-2 0.170591 (T ) 0.0690372
129 |1309 fasfr TAA-2 0.143136 (%7 ) 0.0579264
130 ||1310 fasfr TAAT-2 0.004766 (TF7 ) 0.0019288
131 1311 forsft TAA-2 0.120719 (T#7 ) 0.0488543
132 |[1312 fosfr TAAT-2 0.010282 (T ) 0.0041611
133 |1312/1908 fAsfr T 0.065392 (TF7 ) 0.0264638
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134 1313 TTHT AT 0.0015 (T#T ) 0.000607
135 1314 EIEE 0.047588 (T#¥ ) 0.0192586
136 1315 AT AT 0.02553 (T#¥ ) 0.0103319
137 1316 TAAT-2 0.157139 (T#¥ ) 0.0635933
138 1317 TAAT-2 0.322511 (T#¥ ) 0.1305184
139 1319 TAAT-2 0.109068 (TF¥ ) 0.0441392
140 1570 T 0.000892 (T#¥ ) 0.000361
141 1615 TAAT-2 0.002644 (TFY ) 0.00107
142 1656 TAAT-2 0.018668 (TF¥ ) 0.0075548
143 1657 TA-2 0.034364 (T#Y ) 0.0139069
144 1658 SEE 0.014766 (T#Y ) 0.0059757
145 1659 TA-2 0.000301 (7Y ) 0.0001218
146 1659/1914 TAAT-2 0.010549 (T#¥ ) 0.0042691
147 1709 TA-2 0.063711 (T#¥ ) 0.0257835
148 1713 TA-2 0.096214 (T#Y ) 0.0389373
149 1714 TAAT-2 0.039879 (T#¥ ) 0.0161388
150 1715 TA-2 0.077321 (T#¥ ) 0.0312914
151 1716 TAAT-2 0.211927 (T=¥ ) 0.0857657
152 1717 TAAT-2 0.231033 (T=¥ ) 0.0934978
153 1718 TAAT-2 0.118752 (T=¥ ) 0.0480583
154 1747 TAAT-2 0.112649 (T#7 ) 0.0455884
155 1749 TAAT-2 0.002807 (T=¥ ) 0.001136
156 1750 SEE 0.024411 (T#¥ ) 0.009879
157 1757 TAAT-2 0.032654 (T#¥ ) 0.0132149
158 1758 TAAT-2 0.100922 (T=¥ ) 0.0408426
159 773 I¥T-2 0.009943 (T#¥ ) 0.0040239
160 775 9I¥T-2 0.069113 (T#¥ ) 0.0279697
161 779 TAAT-2 0.0066 (7% ) 0.002671
162 780 9I¥T-2 0.066484 (TFY ) 0.0269057
163 781 I¥T-2 0.046541 (T=¥ ) 0.0188349
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164 788 IGELl -2 0.085789 (U7 ) 0.0347183
165 789 IGELl IF-2 0.024779 (UsT) 0.0100279
166 790 IGELl -2 0.009891 (uFY) 0.0040028
167 791 IBELl MF-2 0.011698 (uH¥ ) 0.0047341
168 797 IBELl MF-2 0.009518 (u=¥) 0.0038519
169 976 GECARA] LS 0.06067 (TFY) 0.0245528
T T ATH: TGRS

170 449 IGELl JTII-2 0.000899 (uFY) 0.0003638
171 457 IBELl MF-2 0.001806 (u=¥) 0.0007309
172 463 st FTTIA-2 0.012212 (T%% ) 0.0049421
173 554 IGELl -2 0.008656 (TFY) 0.003503
174 555 st FTTIAA-2 0.013373 (T#% ) 0.005412
175 556 GECARA] TIEdT U1+ O 0.200049 (TF¥) 0.0809587
T T AT ITALEILA

176 390 st EED 0.062414 (T#7 ) 0.0252586
177 392 IGELl EINIRGE! 0.019555 (TF¥) 0.0079138
178 394 st FTTA-1 0.000111 (T=¥ ) 0.0000449
179 408 GECARA] EIGEIN 0.002338 (TF¥) 0.0009462
180 409 At EED 0.15805 (T#¥ ) 0.063962
181 410 At EED 0.087349 (T#7 ) 0.0353497
182 411 EEil EED 0.062392 (T#T ) 0.0252497
183 412 At EED 0.139639 (T#7 ) 0.0565111
184 413 IGELl EET 0.0911 (TY) 0.0368677
185 414 At EED 0.0932 (T#T ) 0.0377175
186 437 TR EED 0.12998 (U7 ) 0.0526022
187 438 IGELl EET 0.332557 (T®Y) 0.134584
188 446 GECARA} =TT 0.639078 (T#7) 0.2586313
189 447 GECARA} T T 0.07447 (UFT) 0.0301376

ATAT
190 451 EEil EED 0.341097 (U&7 ) 0.1380401
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191 452 EE 0.132439 (U&7 ) 0.0535973
192 453 = 0.063847 (U7 ) 0.0258385
193 454 EE 0.120314 (TFX) 0.0486904
194 455 =TT 0.139081 (U7 ) 0.0562853
195 539 = 0.352236 (U7 ) 0.142548
196 540 EET 0.542335 (TFY) 0.21948
197 541 = 0.005397 (T#T) 0.0021841
T T ATH: EEaAaeds

198 265 = 0.003828 (T=7) 0.0015492
199 267 =h 0.002842 (T ) 0.0011501
200 268 EET 0.018629 (TFY) 0.0075391
201 269 =h 0.00956 (THT) 0.0038689
202 271 EET 0.012031 (TF¥) 0.0048689
203 272 =h 0.009066 (T ) 0.003669
204 275 =h 0.000126 (T ) 0.0000510
205 400/694 ZR_C{ Sl 0.037344 (TFY) 0.0151129
206 400/695 ZR_({ Shal 0.022999 (TFY) 0.0093076
207 400/696 ZR_C{ AT 0.019999 (T=7) 0.0080935
208 400/697 ZR_C{ Rl 0.021327 (TFT) 0.0086309
209 400/703 ZR_Q— Shal 0.011569 (U7 ) 0.0046819
210 400/705 ZR_({ Sl 0.024386 (TFY) 0.0098689
211 455/637 EET 0.031999 (T=7) 0.0129498
212 455/700 =h 0.029999 (TFY) 0.0121404
213 458 EET 0.086415 (T®¥) 0.0349717
214 458/648 EESCEA] 0.031749 (T#7) 0.0128486
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215 458/721 IGEl EREEAl 0.024223 (T#T ) 0.0098029
ATie T AT GLFST X

216 228 EEL KIEE] 0.002753 (T#Y ) 0.0011141
217 258 IGEl = 0.00937 (u=T) 0.003792

T T ATH; de7ed

218 230 IGEl E-2 1.263116 (T#Y ) 0.5111777
219 08 GREARA] STATH-2 0.015014 (T#¥ ) 0.0060761
Total 7.5978524

[®T. /. NHAI/Costal Highway/Rameswar-Ratanpur/LA/3(a)/PIU/BBSR/3A]
g HE, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 3rd March, 2026

S.0. 1133(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Greenfield
Highway in the stretch of land from Km. 41.75 to Km. 60.65 (At-Puri,Dist-Puri) in the district of PURI in the state of
ODISHA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Tahasildar, Puri in writing and shall
set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in
person or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if
any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling Greenfield Highway in the stretch of
land from Km. 41.75 to Km. 60.65 (At-Puri,Dist-Puri) in the district of PURI in the state of ODISHA.

State: ODISHA

||District: PURI

SL. No. |[Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt | 2 L3 L 4 5 | 6 |
|Taluk: Puri |
|Village: Kasijagannathpur |
1 [118/1783 |[Private [Gharabari || 0.06676 (Acre )| 0.0270174]
2 151 ||Private ||Sharad-1 I 0.13418 (Acre )|| 0.0543019)]
B ||201/1509 ||Private ||Sharad-1 I 0.38 (Acre )| 0.1537839)
[4 21071694 |[Private |[Sharad-1 [ 0.249997 (Acre )| 0.1011724]
|Village: Kharipada |
5 30 ||Private ||Sharad-1 | 0.015028 (Acre )| 0.0060817|
[6 32/931 |[Private |[Sharad-1 | 0.015 (Acre ) 0.0060704]
7 |l48 ||Private ||Sharad-3 | 0.003163 (Acre )| 0.00128)|
B |l51 ||Private ||Sharad-1 | 0.058085 (Acre )| 0.0235067|
l9 |52 ||Private ||Sharad-1 | 0.004003 (Acre )| 0.00162]
10 ||64 ||Government  ||Rasta | 0.104759 (Acre )| 0.0423954|
11 |l65 ||Private ||Gharabari | 0.000153 (Acre )| 0.0000619)|
|Village: Samang |
12 11000 ||Private ||Sharad-2 | 0.029165 (Acre )| 0.0118029)]
13 1007 ||Private ||Sharad-2 | 0.005587 (Acre )| 0.002261]
[14 1008 |[Private [Gharabari || 0.002738 (Acre )| 0.0011081]
15 |[1009 ||Private ||Gharabari | 0.002659 (Acre )| 0.0010761]|
16 1010 ||Private ||Sharad-2 | 0.001055 (Acre )| 0.000427]
17 1011 ||Private ||Sharad-2 | 0.004907 (Acre )| 0.0019858]|
18 l1011/5337 ||Private ||Sharad-2 | 0.007924 (Acre )| 0.0032068)|
19 1014 ||Private ||Sharad-2 | 0.007564 (Acre )| 0.0030611|
120 1125 ||Private ||Sharad-2 I 0.07103 (Acre )| 0.0287455|
21 1126 ||Private ||Sharad-2 I 0.0083 (Acre )| 0.003359)|
[22 1127 ||Private ||Sharad-2 | 0.279281 (Acre )| 0.1130235)
123 1129 ||Private ||Sharad-2 | 0.169792 (Acre )| 0.0687139)|
124 1130 ||Private ||Sharad-2 | 0.111216 (Acre )| 0.0450085|
25 1131 ||Private ||Sharad-2 | 0.426464 (Acre )| 0.1725876|
126 1136 ||Private ||Sharad-2 | 0.147964 (Acre )| 0.0598802)
27 1138 ||Private ||Sharad-2 | 0.009071 (Acre )| 0.003671]
128 1139 ||Private ||Sharad-2 || 0.034986 (Acre )| 0.0141586|
129 1140 ||Private ||Sharad-2 | 0.026615 (Acre )| 0.0107709)|
130 1141 ||Private ||Sharad-2 | 0.013865 (Acre )| 0.0056111]
31 1142 ||Private ||Sharad-2 I 0.00107 (Acre )| 0.000433)|
[32 1143 |[Private |[Sharad-2 [ 0.145785 (Acre )| 0.0589984]
133 ||1144 ||Private ||Sharad-2 [ 0.050128 (Acre )| 0.0202865]|
[34 1153 ||Private ||Sharad-2 | 0.109202 (Acre )| 0.0441934|




12

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

135 1154 ||Private ||Sharad-2 | 0053111 (Acre))|| 0.0214937|
36 ||1155 ||Private ||Sharad-2 I 0.04149 (Acre )|| 0.0167908|
7 1157 |[Private [Sharad2 || 0.016649 (Acre )| 0.0067378)
8 1262 [Government _|[Aadi [ 0.007331 (Acre))| 0.0029668)]
139 1277 ||Government  ||Danda | 0.003909 (Acre )| 0.001582|
m 1281 |[Private [Gharabari || 0.113442 (Acre )| 0.0459094]
[41 1284 |[Private [Gharabari || 0.016795 (Acre )| 0.0067968]
42 ||1285 ||Private ||Gharabari | 0.051732 (Acre )| 0.0209357|
43 ||1305 ||Private ||Patit I 0.00018 (Acre )| 0.0000728]|
[4 1306 |[Private [Gharabari || 0.000121 (Acre )| 0.0000490]
l45 1316 ||Private |Bagayat-2 || 0.002664 (Acre )| 0.0010781]
l46 1318 ||Government  |[Rasta [ 0.071413 (Acre))|| 0.0289005|
47 1322 ||Private ||Sharad-1 I 0.02722 (Acre )| 0.0110158|
l48 1323 ||Private ||Sharad-1 | 0.013163 (Acre)| 0.005327|
49 1327 ||Private |Bagayat-2 || 0.071483 (Acre )| 0.0289288]
50 1328 ||Private ||Sharad-1 | 0.016249 (Acre)|| 0.0065759)|
51 1418 ||Government  ||Rasta | 0.027186 (Acre )| 0.011002]
|52 1419 ||Private ||Sharad-1 I 0.00996 (Acre )| 0.0040308]|
53 l[1419/5355 ||Private ||Gharabari | 0.020855 (Acre )| 0.0084399)|
|54 1420 ||Private ||Sharad-1 | 0.069194 (Acre )| 0.0280024|
55 1421 ||Private ||Sharad-1 | 0.018517 (Acre)| 0.0074937|
56 3784 ||Private ||Sharad-2 | 0.016778 (Acre))|| 0.00679)|
57 3794 ||Private ||Sharad-2 | 0.128495 (Acre )| 0.0520012)]
|58 3881 ||Private ||Sharad-2 | 0.365587 (Acre )| 0.147951]
59 3882 ||Private ||Sharad-2 | 0.154828 (Acre )| 0.062658)|
60 3883 ||Private ||Sharad-2 | 0266039 (Acre )| 0.1076645|
l61 3893 ||Government  |[Sharad-2 | 0.004418 (Acre )| 0.0017879)|
62 13901 ||Private ||Sharad-2 I 0.0131 (Acre )| 0.0053015|
63 3923 ||Private ||Sharad-2 | 0.069219 (Acre )| 0.0280126|
64 3926 ||Private ||Sharad-2 | 0.077821 (Acre )| 0.0314937|
l65 3927 ||Private ||Sharad-2 | 0.099209 (Acre )| 0.0401493)|
l66 3928 ||Private ||Sharad-2 | 0.137396 (Acre )| 0.0556034]
l67 3929 ||Private ||Sharad-2 | 0.042246 (Acre )| 0.0170967|
l68 3933 ||Private ||Sharad-2 I 0.00895 (Acre )| 0.003622)
69 3934 ||Private ||Sharad-2 | 0.171609 (Acre )| 0.0694492]
[70 3935 ||Government  |[Sharad-2 | 0350499 (Acre )| 0.141845]
[71 3937 |[Private |[Sharad-2 [ 0348377 (Acre )| 0.1409862]
[72 3938 ||Private ||Sharad-2 || 0.23108 (Acre )|| 0.0935168|
[73 3973 |[Private [Sharad2 || 0.024833 (Acre) 0.0100498]
74 3975 ||Private ||Sharad-2 | 0.015397 (Acre )| 0.0062311|
75 3976 ||Private ||Sharad-2 [ 0.038908 (Acre))|| 0.0157459)]
[76 3977 |[Private [Gharabari || 0.022728 (Acre )| 0.0091979)]
[77 3978 ||Private ||Gharabari | 0.019165 (Acre )| 0.007756|
78 3979 ||Private ||Sharad-2 || 0.02238 (Acre )|| 0.0090571]
[79 3980 |[Private [Gharabari || 0.02641 (Acre)| 0.010688]
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180 3982 ||Private ||Gharabari | 0051277 (Acre)|| 0.0207515|
81 13983 ||Private ||Sharad-1 I 0.03549 (Acre )| 0.0143626|
[s2 3990 |[Private [Sharad2 || 0.282016 (Acre )| 0.1141303)
183 13991 ||Government  |[Sharad-2 || 0.084762 (Acre )| 0.0343027|
84 114099 ||Private ||Sharad-2 | 0.033432 (Acre)|| 0.0135298)|
[85 4101 |[Private [Sharad2 || 0.035147 (Acre)| 0.0142238]
[86 4103 |[Private [Sharad2 || 0.059548 (Acre )| 0.0240988]
87 ll4104 ||Private ||Sharad-2 | 0.083281 (Acre)|| 0.0337034|
[s8 4105 |[Private [Gharabari || 0.000259 (Acre )| 0.0001048]
[89 l[4106 |[Private [Sharad2 || 0.00656 (Acre )| 0.0026548]
90 ll4107 ||Private ||Sharad-2 I 0.07532 (Acre )| 0.0304816|
o1 4108 |[Private [Sharad2 || 0.012847 (Acre )| 0.0051991]
92 ll4109 ||Private ||Sharad-2 | 0.017089 (Acre )| 0.0069158)|
93 4110 ||Private ||Gharabari | 0.029093 (Acre )| 0.0117738|
o4 4111 |[Private [Gharabari || 0.032646 (Acre )| 0.0132117]
|95 ll4112 ||Private ||Gharabari | 0.035661 (Acre )| 0.0144318|
96 4113 ||Private ||Sharad-2 | 0.076034 (Acre )| 0.0307705|
97 |l4123 ||Private ||Sharad-2 | 0.001606 (Acre )| 0.0006499)|
|98 14336 ||Private ||Sharad-2 | 0.084433 (Acre )| 0.0341696|
99 ||993 ||Private ||Sharad-2 | 0.045923 (Acre )| 0.0185848]|
|Village: Batagan |
[100 1047 ||Private ||Sharad-1 | 0.151097 (Acre )| 0.0611481]|
101 1048 ||Private ||Sharad-2 | 0.039204 (Acre )| 0.0158656|
[102 1049 ||Private ||Sharad-2 | 0.165179 (Acre )| 0.066847|
1103 |[1050 ||Private ||Pani Nali | 0.028246 (Acre )| 0.011431]
[104 ||1053 ||Private ||Sharad-2 | 0.492345 (Acre )| 0.1992493|
[105 1054 ||Private ||Sharad-2 | 0.000801 (Acre )| 0.0003242)
[106 1055 ||Private ||Sharad-2 | 0.329854 (Acre )| 0.1334901|
[107 |[1057 ||Private ||Sharad-2 | 0.063487 (Acre )| 0.0256928|
[108 1060 ||Private ||Sharad-2 | 0.013909 (Acre )| 0.0056289)|
[109 1065 ||Private ||Sharad-2 I 0.02041 (Acre )| 0.0082598)|
110 1066 ||Private ||Sharad-2 I 0.02593 (Acre )|| 0.0104937|
111 |l1067 ||Private ||Sharad-2 | 0.202048 (Acre )| 0.0817677|
112 1068 ||Private ||Sharad-2 I 0.09492 (Acre )| 0.0384136|
[113 1069 ||Private ||Sharad-2 I 0.00983 (Acre )|| 0.0039781]|
[114 1272 ||Private ||Dalua-2 | 0.032073 (Acre )| 0.0129798]
[is 1275 |[Private |[Dalua2 [ 0.006412 (Acre )| 0.0025949)]
[116 1290 ||Private ||Dalua-2 || 0.38533 (Acre )|| 0.1559409)|
117 1291 ||Private ||Dalua-2 || 0.442683 (Acre )| 0.1791514|
s 1292 |[Private |[Dalua2 [ 0.176172 (Acre )| 0.0712958]
[119 1293 ||Private ||Dalua-2 [ 0.048621 (Acre))|| 0.0196767|
[120 1294 ||Private ||Dalua-2 || 0.049466 (Acre )| 0.0200186|
121 1295 ||Private ||Dalua-2 I 0.24701 (Acre )|| 0.0999636|
[122 1296 ||Private ||Dalua-2 [ 0.039755 (Acre )| 0.0160886|
[123 1297 ||Private |IDalua-2 || 0.017198 (Acre )| 0.0069599|
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[124 1298 ||Private ||Dalua-2 | 0.005957 (Acre )| 0.0024108)|
[125 |[1299 ||Private ||Dalua-2 | 0.239847 (Acre )| 0.0970648)|
[126 11300 ||Private ||Dalua-2 I 0.00042 (Acre )| 0.00017
[127 11307 ||Private ||Dalua-2 || 0.069998 (Acre )| 0.0283278]
128 1308 ||Private ||Dalua-2 | 0.170591 (Acre )| 0.0690372|
29 |[1309 |[Private |[Dalua-2 [ 0.143136 (Acre)| 0.0579264]
130 1310 |[Private |[Dalua-2 [ 0.004766 (Acre)| 0.0019288]
131 1311 ||Private ||Dalua-2 | 0.120719 (Acre )| 0.0488543]
132 1312 ||Private ||Dalua-2 || 0.010282 (Acre )| 0.0041611]
[133  |[1312/1908 |[Private |[Patit [ 0.065392 (Acre)|| 0.0264638)
[134 1313 ||Private ||Pani Nali I 0.0015 (Acre )| 0.000607|
135 1314 ||Private ||Patit || 0.047588 (Acre )| 0.0192586|
[136 1315 ||Private ||Pani Nali I 0.02553 (Acre )| 0.0103319)|
[137 1316 ||Private ||Dalua-2 | 0.157139 (Acre )| 0.0635933)]
138 1317 ||Private |IDalua-2 | 0322511 (Acre)| 0.1305184|
[139 1319 ||Private |IDalua-2 | 0.109068 (Acre )| 0.0441392|
140 1570 ||Private [INalla | 0.000892 (Acre )| 0.000361]
[141 1615 ||Private |IDalua-2 | 0.002644 (Acre )| 0.00107]
[142 1656 ||Private ||Dalua-2 | 0.018668 (Acre )| 0.0075548)|
[143 1657 ||Private ||Dalua-2 | 0.034364 (Acre )| 0.0139069)|
[144 |l1658 ||Private [INalla | 0.014766 (Acre )| 0.0059757|
145 |l1659 ||Private ||Dalua-2 | 0.000301 (Acre )| 0.0001218|
146 ll1659/1914 ||Private ||Dalua-2 | 0.010549 (Acre )| 0.0042691|
[147 1709 ||Private |IDalua-2 | 0.063711 (Acre )| 0.0257835]
148 1713 ||Private ||Dalua-2 | 0.096214 (Acre )| 0.0389373)|
[149 1714 ||Private ||Dalua-2 | 0.039879 (Acre )| 0.0161388|
[150 1715 ||Private ||Dalua-2 | 0.077321 (Acre)| 0.0312914|
151 1716 ||Private ||Dalua-2 | 0211927 (Acre)|| 0.0857657|
152 1717 ||Private ||Dalua-2 | 0.231033 (Acre)| 00934978
153 1718 ||Private ||Dalua-2 | 0.118752 (Acre)| 0.0480583)|
[154 1747 ||Private ||Dalua-2 | 0.112649 (Acre)|| 0.0455884|
155 1749 ||Private ||Dalua-2 | 0.002807 (Acre )| 0.001136]
[156 1750 ||Private [INalla | 0.024411 (Acre )| 0.009879|
157 1757 ||Private ||Dalua-2 | 0.032654 (Acre )| 0.0132149)|
[158 1758 ||Private ||Dalua-2 | 0.100922 (Acre )| 0.0408426|
[159 773 ||Private ||Sharad-2 | 0.009943 (Acre )| 0.0040239)|
[0 |[r75 |[Private |[Sharad-2 [ 0.069113 (Acre )| 0.0279697]
161 779 ||Private ||Dalua-2 || 0.0066 (Acre )|| 0.002671]
[162 780 ||Private ||Sharad-2 || 0.066484 (Acre )| 0.0269057|
l163 ||781 ||Private ||Sharad-2 | 0.046541 (Acre )| 0.0188349)]
[164 ||788 ||Private ||Sharad-2 [ 0.085789 (Acre))|| 0.0347183]
165 789 ||Private ||Sharad-2 | 0.024779 (Acre )| 0.0100279|
l166 1790 ||Private ||Sharad-2 | 0.009891 (Acre )| 0.0040028)|
[167 ||791 ||Private ||Sharad-2 [ 0.011698 (Acre))|| 0.0047341]
[l6s |[97 |[Private [Sharad2 || 0.009518 (Acre )| 0.0038519)]
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[169 ll976 ||Government  ||Bandh I 0.06067 (Acre )| 0.0245528)|
|Village: Rahangiria |
170 449 |[Private [Bagayat2 || 0.000899 (Acre )| 0.0003638]
171 457 |[Private [Sharad2 || 0.001806 (Acre )| 0.0007309)]
1172 |l463 ||Private |Bagayat-2 || 0.012212 (Acre)|| 0.0049421]
173|554 |[Private [Sharad2 || 0.008656 (Acre )| 0.003503]
[174 ||555 ||Private |Bagayat-2 || 0.013373 (Acre )| 0.005412)
175 556 Government ﬁ:sm Gramya 0.200049 (Acre ) 0.0809587
|Village: Uttarsarpara |
[176 11390 ||Private ||Chak | 0.062414 (Acre )| 0.0252586)|
[177 392 ||Private ||Bagayat-1 | 0.019555 (Acre )| 0.0079138|
178 |94 |[Private [Bagayat-1 || 0.000111 (Acre )| 0.0000449)]
[179 ll408 ||Government  ||Patita | 0.002338 (Acre )| 0.0009462)|
(180 |l409 ||Private ||Chak I 0.15805 (Acre )|| 0.063962]
181 ll410 ||Private ||Chak | 0.087349 (Acre )| 0.0353497|
182 lla11 ||Private ||Chak | 0.062392 (Acre )| 0.0252497|
183 ll412 ||Private ||Chak | 0.139639 (Acre )| 0.0565111]
184 413 ||Private ||Chak I 0.0911 (Acre )| 0.0368677|
185 ll414 ||Private ||Chak I 0.0932 (Acre )| 0.0377175)|
186 |l437 ||Government  ||Chak I 0.12998 (Acre )|| 0.0526022]
[187 |l438 ||Private ||Chak | 0.332557 (Acre)| 0.134584|
188 |l446 ||Government  ||Gochara | 0.639078 (Acre )| 0.2586313)
189 447 Government  [[1212 Niskasana 0.07447 (Acre ) 0.0301376
1190 ll451 ||Private ||Chak | 0.341097 (Acre )| 0.1380401]|
191 |l452 ||Private ||Chak | 0.132439 (Acre )| 0.0535973]
[192 |l453 ||Private ||Chak | 0.063847 (Acre )| 0.0258385|
1193 |l454 ||Private ||Chak | 0.120314 (Acre )| 0.0486904|
[194 |l455 ||Government  ||Gochara | 0.139081 (Acre )| 0.0562853)|
[195 |l539 ||Private ||Chak | 0352236 (Acre )| 0.142548]
196 ||540 ||Private ||Chak | 0.542335 (Acre)| 0.21948]
[197 ||541 ||Private ||Chak | 0.005397 (Acre )| 0.0021841]|
|Village: Purushottamballabh |
198 265 ||Private ||Chak | 0.003828 (Acre )| 0.0015492|
[199 267 ||Private ||Chak | 0.002842 (Acre )| 0.0011501]|
200 268 ||Private ||Chak | 0.018629 (Acre )| 0.0075391]|
1201 269 ||Private ||Chak I 0.00956 (Acre )| 0.0038689)|
1202 271 ||Private ||Chak | 0.012031 (Acre )| 0.0048689)|
203 272 ||Private ||Chak [ 0.009066 (Acre))|| 0.003669)
1204 275 ||Private ||Chak | 0.000126 (Acre )| 0.0000510|
205 400/694 Private ;harad Dofasali 0.037344 (Acre) 0.0151129
206 400/695 Private ;harad Dofasali 0.022999 (Acre ) 0.0093076
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207 400/696 Private ;harad Dofasali 0.019999 (Acre ) 0.0080935
208 400/697 Private §harad Dofasali 0.021327 (Acre ) 0.0086309
209 400/703 Private ;harad Dofasali 0.011569 (Acre ) 0.0046819
210 400/705 Private §harad Dofasali 0.024386 (Acre ) 0.0098689
it 455637 |[Private [[Chak [ 0031999 (Acre )| 0.0129498]
iz 455700 |[Private [[Chak [ 0.029999 (Acre )| 0.0121404]
213 |l458 ||Private ||Chak | 0.086415 (Acre )| 0.0349717|
R4 |[458/648 |[Private [Gharabari || 0.031749 (Acre )| 0.0128486]
1215 |l458/721 ||Private ||Gharabari | 0.024223 (Acre)|| 0.0098029)|
|Village: Harekrushna pur |
216 228 ||Private ||Patit | 0.002753 (Acre )| 0.0011141]
217 |EER ||Private ||Chak I 0.00937 (Acre )| 0.003792|
|Village: Beladal |
218 230 ||Private ||Sharad-2 | 1.263116 (Acre)| 0.5111777|
219 IR ||Government  |[Jalasaya-2 || 0.015014 (Acre )| 0.0060761]|
| Total|| 7.5978524|
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